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New Delhi, dated this the 1999

HON'BLE MR. S.R. ABIGE, VICE CHAIRMAN (A)
HON'BLE MR. P.C. KANNAN, MEMBER (J)

Ms, Nirmal Anand,
Craft Instructer,
Nari Niketan, Tihar,

New Delhi=110018,

(By Advecgte: Smte C.M. Chepra)

Versus

1, Unien of India threugh
ths Secretary,

Ministry of Heme Affairs,
Nerth Bleck, New Delhi,

2, Celhi Administrat ien,
threugh the Chief Secretary,
Old Sscretariat, Delhi,

3. The Directer,

Dte, of Secial Welfare,
Delhi Administratien,
7, Lancers Read,
Timarpur,
Delhi.
4, The Directer,
Nari Niketan, Tihar,
New Delhi=-110018, +eo Raspendents

(By Advecates Shri Ajesh Luthra prexy ceunsel
fer Ms, Jyetsna Kaushik)

CROER

BY HON'BLE MR, S,R, ADIGE, VICE CHAIRMAN (A

AppliCant‘seeka a declarat ien that she is
entitled te the scale of Rs, 1400~2600 w,e.f. theidate
of her premetien as Craft Instructer, with arrears,
2 Admittedly applicant was appeinted as a Craft
Teacher in Nari Niketan.in Oecember, 1964. On 1,12,79
the management ef Nari Niketan was taken sver by Uelhi
Administretien and the terms and cenditiens en which the

Nari Niketan empleyees were abserbed in Delhi Administrat ien

N



- Z -
was sst sut in Delhi Administratien Net ificat ien dated
23,8,83 (Ann. A-2). Applicant accepted these terms and
cenditiens and was abserbed as a Craft Teacher in the
scale of Rs,330-560 (uhich was revised te Rs, 1200-2040
censequent te the Feurth Pay Cammisséon's recemmend at iens
frem 1.1.86) with effect frem 1.12.7q%
- 1 In Pares 4(k) and 4(1) ef respendents' replies
it has been stated that Craft Teachers are premeted te
Craft Instructers en the basis ef senierity-cum=fitness,
and Craft Instructers are themselves in three categsries
namaly
i) Craft Instzucters Rs,330-560/1200~2040
11) Craft Instructers Rs.14C0-2300
iii) Craft Instructers Rs,440-750/1400-2600
These averments have net been denisd by applicant in any
rejeinder,
4, The Recruitment Rules fer ths pest ef CLraft
Instructers in Delhi Administratien filed by applicant
vide affidavit dated 20.4,99 shews that 18 posta of Craft

ﬂ‘)h Which ave a

Instructers (Rse,440-750),te be filled ZSKLpromotion
en nen-selectien basis FfailingcWhich by direct recruitment

and 75% by direct recruitment, Premetien in-the 25%
aferesaid queta is te be made frem the pest ef Craft
Instructer in the scals ef Rs,330-560., Similarly, as per
these RecruitmentRules, there are S pests ef Craft Instructers
(Rs,330~560) te be filled by direct recruitment. While the
educat ienal qualificatiens in case ef Craft Instructers

in the scale of Rs.440-750 and these in the scale ef

Rs ,330-560 are the same, thesse Craft Instructers in the

scale of Rs,44C0-750 are required te have mere than twe years
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pract ical experience. Frem this it is clear that

persens directly appeinted as Craft Instructers in the
scale of Rs.,330-560 having cempleted tue years of
practical experience are eligible fer premetien as Craft
Instructers in scals of Rs,440-750, Similarly these Craft
Instructers with prescribed educatienal qualificat iens

and mere than twe years ef pract ical experience are
elicible fer direct appeintnent as Craft Instructers.

S Applicant whe retired en supesrannuatien reliss
en certain decuments issued by respendents in which she is
described as Craft Instructer. Respendents assert that
the descript ien ef her in these decuments as Craft
Instructers is a typsgraphical errer and rely upen the
entries in her Service Beek, attested by her in which she
is stated te be enly a Craft Teacher, and applicant's ewn
pensien: applicatien in which she doscribQS'h.tsolf as a
Craft Teacher. Respendents assert that applicant was
never premeted as a Crgft Teacher, and nene:ef her
cesunterparts have been premeted as Craft Inspecters since
1979 when the Nari Niketan Staff were taken ever by Oelhi
Administrat ien,

6 Applicant can claim fixatien in the scale ef
Rs.1400-2600 (Rs.440-750 pre-revised) enly if she can
furnish a valid erder premeting her frem the lewer scale
of Rs,1200-2040 (Rs,330-560 pre-revised), Ne such erder
has been shewn te us by her. Applicant has alse net
cited a sincle instance ;f any ene junier te her whe uwas
granted pay fixatien in the scale of Rs,1400-2600 (Rs,440-750

pre-revised) te claim hestile discriminat ien,
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7. Under the circumstances we are unable te grant

the declaratien prayed fer by applicant. The O.A. is

o

dismissed, Ne cests.

hcaz 0‘\,1.
(P.C. KANNAN) (Se.R. A01523
MEMBER (J) VICE CHAIRMAN (A)
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